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 12.14  hrs.
 CALLING  ATTENTION  TO  MATTER
 OF  URGENT  PUBLIC  IMPORTANCE

 ACUTE  POWER  SHORTAGE  AND  INCREASE
 IN  ELECTRICITY  RATES  IN  HaRYANA  AND
 OTHER  PARTS  OF  THE  COUNTRY.

 थी  राम  विलास  पासवान  (हाजीपुर): में
 अविलम्बनीय लोक  महत्व  के  निम्नलिखित

 विषय  की  आर  ऊर्जा  मंत्री  का  ध्यान  दिलाता
 ह  आर  प्रार्थना  करता  हू  कि  वह  इस  बार
 मे  एक  वक्तव्य  द-  और  दोश  के
 अन्य  भागों  में  बिजली  की  भारी  कमी  ओर

 बिजली  की  दरों  मं  बाध,  जिसके  कारण
 किसानों  में  रष  व्याप्त  है  आर  फसलों  का

 12.15  hrs

 \Shri  म,  ।.  Rakesh  then  left  the  House]

 (Shri  Rajnath  Sonkar  Shastri  then  left
 the  House).

 THE  MINISTRY  OF  STATE  IN  THE
 MINISTRY  OF  ENERGY  (SHRI  VIK-
 RAM  MAHAJAN):  Sir,  I  fully  share
 the  anxiety  of  the  Hon’ble  Members
 Tegarding  the  shortage  of  power  being
 experienced  in  some  of  the  States  ४
 the  country.  In  the  beginning  of  last
 year  when  the  present  Government
 took  over,  most  of  the  States  were
 facing  severe  shortages  of  power,
 which  was  affecting  industry  and  agri-
 culture.  This  was  a  legacy  of  the
 Janata  Rule  inherited  by  us.  The  capa-
 city  utilisation  of  thermal  power  sta-
 tions  in  the  country,  which  had  reach~-
 ed  a  record  figure  of  56  per  cent  in  the
 year  1976-77,  steadily  came  down  to
 nearly  45  per  cent  in  1979-80.  The
 drought  of  1979  also  affected  the  availl-
 ability  of  hydro-generation  in  the  early
 Part  of  1980,  because  of  reduced  re-
 Servoir  levels.

 **Not  recorded,

 2.  A  number of  short-term  ang  long--
 term  measures  were  initiated  tu  im--
 prove  power  availability.  I  azn  glad  to
 say  that,  as  a  result  of  measures  taken
 by  us  there  have  been  continuous  म
 provement  in  power  avuilauility  in  the
 country  since  September  180  onwards,
 In  the  recent  months  the  improvement
 has  been  very  significant,  {cr  example,
 the  increase  of  overall  generation  over
 the  corresponding  period  last  year  has
 been  about  20  per  cent  in  November
 1980,  16  per  cent  in  December  1980,
 10  per  cent  in  January  1981  and  overਂ
 10  per  cent  during  February  1981.  The
 improvement  in  thermal  generation,
 which  is  substantially  dependent  on-
 human  etficrt,  was  even  more  as  shown
 in  the  corresponding  figures  of  21.7
 per  cent,  22.3  per  cent,  14.5  per  cent  and
 12.8  per  cent,  respectively.  ।  am  glad
 to  tell  you  that  the  shcriage  of  power
 during  December  1980  was  about  11
 per  cent  only  as  against  23  per  cent
 shortage  during  December  1979.  Simi-
 larly  in  January  1981  the  shortage  of
 power  was  abcut  14  per  cent  as  against
 21  per  cent  during  january,  1980,

 3.  In  Spite  of  this  improvement  and
 upward  trend,  which  is  continuing,  we

 are  not  fully  satisfied.  There  has  been  >
 a  constant  dialogue  with  the  States  and
 the  State  Electricity  Boards,  who  are
 directly  responsible  for  power  genefa-
 tion.  We  have  also  given  detailed
 guidelines  to  States  for  specific  steps
 to  be  taken  for  maximing  generation.
 and  completion  of  on-going  Projects  on
 schedule.  I  have  also  convened  two  all
 Indig  Confcrences  and  four  Regional
 Conferences  cf  State  Pewer  Ministers
 during  the  current  year  at  which  the
 discussions  have  centered  round  on
 concrete  steps  to  increase  capacity  uti-
 lisation  to  narrow  the  gap  between :
 power  availability  and  power  require--
 ments.

 -  Regarding  tariff,  the  House  ir:
 aware  that  this  is  a  matter  within  the.
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 purview  of  State  Governments,  Every
 state  is  trying  to  mobilise  resources  for

 expansion  of  the  electricity  industry.
 However,  there  is  an  All  India  pattern
 that  the  agricultural  sector  enjoys  con-
 cessional  tariff  compared  to  other  clas-

 ses  of  consumers  and  also  as  compared
 to  the  cost  of  power  supply.  So  far  as

 the  agricultural  sector  in  Haryana  is
 concerned,  they  had  increnaszd  the  tariff

 rates  with  effect  from  ist  January  1981

 but  have  now  reduced  the  agricultural
 tariff  to  the  previous  level.  The  in-
 crease  in  the  other  tariffs,  3s  within  the

 competence  of  the  State  authorities.
 As  थ  Central  Minister,  I  cannot  inter-

 fere  in  this  issue  which  is  entirely
 within  the  purview  of  the  State  पिएਂ
 vernment.  From  our  side,  we  have  re-

 -queteq  the  State  Governments  to  en-
 sure  minimum  power  supply  of  six  to

 eight  hours  per  day  for  the  agricultural
 sector.  We  have  also  deployed  sperial

 teams  from  the  Rural  Electrification
 Corporation  to  monitor  power  supply
 to  the  agricultural  sector  and  to  see
 that  the  states  are  in  fact  complying
 with  our  request.  [  am  huppy  to  say

 ‘that  the  power  supply  position  to  the
 agricultural  sector  in  most  of  the  states
 is  satisfactory.  This  has  een  discuss-
 ed  in  the  Power  Ministers’  Conferences
 also,  and  we  have  found  that  the  posi-
 tion  was  satisfactory.

 :  3  ध
 1975-76  मों  आप  उत्पादन  करते  थे  7923

 -ेगाट
 और  1979-80  माँ  हम  लागों  के

 थी.  राम  प्यार  पालिका  (राव्इ  संजय:  में
 एक  बात  माननीय  सदस्य  से  जानना  चाहता  हू;

 fa  उत्पादन  बढ़ाने  के  निलह  कितन  वर्ष  लगते
 ह  ।

 जा  योजनाएं  हमने  शुरू  कीं  वे  आपके
 समय  में  कंप्लीट  हो  गद,
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 THE  MINISTER  OF  ENERCY  (SHRI
 :.  उ.  A.  GHANI  KHAN  CHAU-
 DHURI):  We  have  never  claimed  that
 we  have  been  able  to  wipe  out  the  de-
 ficit  of  power  in  the  country.  What  we
 are  claiming  is  that  there  has  been
 a  lot  of  improvement  and  nobody  can
 dispute  this.  If  you  dispute  this,  then
 you  are  just  ignoring  the  reality.

 The  present  power  shortage  condi-
 tion  in  the  country  is  neither  acute  nor
 unprecedented.  The  shortage  of  power
 during  December  1980  was  about  11.1
 per  cent  only  as  against  23  per  cent
 power  shortage  during  December
 1979....

 SHRI  RAM  VILAS  PASWAN:  What
 was  the  demand?

 SHRI  <A.  छ.  A.  GHANI  KHAN
 CHAUDHURI:  This  ‘is  our  figure  given
 by  the  Central  Electricity  Authority
 and  we  trust  this  figure.  [  do  not
 know  where  from  he  has  got  his  figure.

 /  SHRI  RAM  VILAS  PASWAN:  This
 is  from  the  Economic  Survey.



 बहा.  Acute  paw

 SHRI  A.  B.  A.  GHANI  KHAN.
 CHAUDHURI:  During  January  1981.0
 the  power  shortage  was  about  14  per
 cent  a8  against  21  per  cent  during  Jan-
 uary  1980.  The  total  energy  genera-
 tion  in  the  country  has,  however,  in-
 creased  by  16  per  cent  and  9.5  per  cent
 during  December  1989  and  January
 1981.0  as  compared  to  the  corresponding
 period  last  year.

 The  estimated  increase  म  the  total
 generation  of  electricity  during  Febru-
 ary  1981  as  compared  to  last  year  was
 10.3  per  cent.  These  news  obviously
 will  blow  chilly  wind  to  your  heart  be-
 cause  this  is  an  improvement—an  achi-
 evement—of  the  Congress  Government.

 He  has  said  about  the  supply  of
 power  to  the  agriculturists.  We  are
 very  much  conscious  of  that.  We  have
 appointed  g  Study  Team  of  Central
 Electricity  Authority,  Electricity  Autho-
 rities  and  the  Rural  Electrification  Cor-
 poration  and  so  on.  Power  distribution
 does  not  lie  with  us,  It  is  with  the  State
 Government—it  is  with  the  State  Elec-
 city  Boards.  It  is  they  who  are  distri-
 buting  the  power.  If  we  supersede  them
 again.  we  will  be  blamed  that  we  are
 interfering  in  the  State  matter.  (Inter-
 ruptions)  Let  them  allow  us  to  supet-
 sede  them.  Then  I  will  give  you  the
 results  within  six  months.  This  is  the
 picture  that  I  give.
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 मुआवजा  दिया  जायेगा  ?
 मंत्री  यहां-

 दय  हरियाणा  में  फार्मिग  पूरी
 मिली  दिलवायेगा  ?  (बिजली  मांग

 का  लेकर  किसानों का  जा  आन्दोलन  चल

 रहा  ही,  डिप्रेशन  के  दवारा  उसका  दबाने  के
 बजाये क्या  सरकार  उन्हं  बिजली र  की
 व्यवस्था  करेगी  ?

 SHRI  A.  8  A.  GHANI  KHAN  CHAU-
 DHURI:  Mr.  Speaker,  Sir,  it  is  a  fact
 that  Harayana  has  been  suffering  from
 provle:ns  of  low  capacity  utilisation  on
 both  its  thermal  plants  at  Feridabad
 and  Panipat.  The  average  plant  load
 factor  which  had  reached  43  per  cent
 in  December,  1980  declined  to  29  per
 cent  by  the  end  of  February,  1981  due
 to  technical  and  local  difficulties.  The
 States  Government  is  aware  cf  the
 problem  and  the  State  Electricity
 Board  is  taking  necessary  steps  to  im-
 prove  the  performance  of  the  thermal
 units,

 Despite  tie  poor  performance  in
 these  two  months,  Haryana’s  total  gene.
 ration  of  electricity  during  the  pcriod
 from  April  1980  to  February  1981  has
 been  more  than  doubled  to  what  it  was
 in  the  corresponding  period  of  179-80.
 The  demand  for  power  in  the  winter
 months  reached  at  particularly  5  higher
 level  in  the  States  of  Northern  Region
 due  to  the  requirements  of  rabi  crops.
 Sir,  I  can  assure  the  hon.  Member  that
 tomorrow  I  am  going  to  hold  Power
 Ministers  Conference  of  the  Northern
 Recion  where  I  will  also  invite  the  con-
 cerned  Chief  Ministers.  I  can  assure  the
 hon.  Member  that  whatever  utmost  is
 necessary  for  the  cultivators  and  the
 agricultura]  sector,  will  certainly  be
 done.

 थी  सनाहर लाल सैनी: लाल  सैनी:  अध्यक्ष  महोदय  ,

 मेर  सवाल का  जवाब  नहीं  आया.  कि '
 हर्वाना  मं  फार्मिंग  सेक्टर  को  कितनी

 बिजली  दी  जा  रही  ह?
 MR.  DEPUTY-SPEAKER:  He  has

 already  replied  to  your  points.  .
 SHRI  MONOHAR  LAL  SAINI:  Sir,

 pe  hes
 not  said  about  the  farming  sec-

 SHRI  <A.  ”  A.  GHANI  KHAN
 CHAUDHURI:  About  the  farming
 sector,  we  have  already  given  ‘direc-
 tives  to  all  the  State  Electricity
 Boards  and  we  are  also  taking  fellow-
 up  action  in  regard  to  the  directives
 as  to  whether  they  are  being  obeyed
 or  not.  Over  and  above,  I  can  assure

 ‘the  hon.  Member  that  tomorrow  we
 are  holding  conference  for  this  pur-
 pose,

 (nterruptions)
 SHRI  R.  र.  GAEKWAD  (Baroda):

 Sir,  with  the  improved  water  suply,
 with  the  efficient  Government  like  the
 present  one,  why  should  we  compare’
 our  performance  with  the  previous
 Governments?  Their  performance  has
 been  proved  beyond  doubt.  The  en-
 tire  nation  knows  what  their  perfor-
 mance  was.  I  think  the  present  Gov-
 ernment  should  try  to  elevate  them-
 selves  above  all  these’  things  and
 try  to  attain  the  maximum  efficien-
 cy  in  all  the  departments,  part-
 cularly  n  the  Energy  Department.

 The  two  young  intelligent  Ministers  can
 definitely  improve  the  efficiency  fur-
 ther  on  the  energy  side,  and  supply
 adequate  energy  to  the  vericus  States.
 I  have  a  few  points  which  |  would  like
 (०  put  for  the  Minister's  consideration.
 In  regard  to  the  State  of  Gujarat,  no
 doubt.  water  supply  to  the  farmers  is
 adequate.  But  water  supply  is  not  pro-
 vided  at  the  right  time.  For  a  good
 farming,  the  time  of  water  supply  pro-
 vided  is  extremely  important  for  good
 crops.  I  think  quite  a  lot  of  area  which
 is  under  cultivation  suffers  because
 water  supply  is  not  provided  at  the
 proper  time.

 Another  point  which  I  would  like  to
 make  is  ahout  the  staggering  supply  of-
 power  to  the  various  industries.  There
 is  no  criterion  fixed  for  the  supply  of
 power  of  staggering  basis.  There  are
 many  industries  which  do  not-want
 staggeding  supply  of  power  but  still
 they  are  getting  the  supply.  Now,  what
 directive  has  the  Cenfral  Government
 has  given  to  the  State  Governments  in
 Tegard  to  the  implementation  of  stag-
 gering  policy  of  power  suvply  to  differ
 ent  States?  I  want  to  know  whether  all
 these  points  have  been  taken  into.  coms-
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 deration  before  taking  into  considera-
 tion  the  question  of  staggering  policy:
 in  regard  to  the  power  supply  to  the
 various  industries.

 Another  point  is  that  the  transmis-
 gion  1055  of  power  is  shown  at  40  per
 cent.  Now,  this  is  a  very  high  percen-
 tage.  In  a  country  like  United  Sta-
 tes  of  America,  the  transmission  loss
 ig  about  20  per  cent.  Forty  percent
 transmission  loss  is  extremely  high.
 The  Ministry  should  look  into  this
 and  take  immediate  steps  to  see  that
 the  transmission  losses  are  lessened.

 I  would  like  to  know  from  the  Mini-
 ster  what  steps  have  been  taken  to  eli-
 minate  these  difficulties  through  financi-
 al  assistance  and  improvement  in  effi-
 ciency?

 SHRI  A.  B.  A.  GHANI  KHAN  CHOU-
 DHURI:  The  Hon.  Member  is  aware
 that  at  the  present  moment,  the  defi-
 eit  of  Gujarat  in  the  matter  of  elec-
 tricity  is  only  16.4  per  cent.  The
 performance  of  the  Gujarat  Electri-
 ठ  Board  is  very  good  and  excel-
 lent.  The  only  bottleneck  has  been
 that  from  time  to  time  we  have  not
 been  able  to  supply  coal  to  them  and
 i  have  no  doubt  whatsoever  that  if
 we  are  able  to  supply  them  the  coal
 ag  we  are  able  to  supply  them  today,
 the  performance  will  improve.

 And,  there  is  enough  scope  of  intprove-
 ment  in  all  the  State  Electricity
 Boards  and  the  capacity  utilization
 maust  go  up.  If  it  does  go  up,  I  think,  we
 will  be  able  to  be  self-sufficient  in
 Power.  But  unfortunately  all  that  is
 necessary  today  has  not  been  done.  I
 am  not  blaming  anybody,  but  that  is
 what  it  is.

 With  regard  to  the  distribution  sys-
 tem,  as  such  we  have  not  given  any
 guidlines  to  the  State  Electricity
 Boards,  But  it  is  the  directive  of  the
 Prime  Minister  to  look  into  the  agricul-
 tural  sector  and  -  scale  sector  pro-
 perly.  Accordingly,  we  have  directed
 all  the  Sfate  Electricity  Boards  to  give

 parts  of  the  country  (CA)

 utmostਂ  importance  to  agricultural  sec-
 tor  as  also  to  small  scale  sector.  ..

 About  stuggering  of  the  distribution,
 it  is  the  internal  matter  of  the
 State  Electricity  Boards  and
 normally  we  do  not  interfere
 unless  a  specific  complaint  comes  to
 us.  When  a  specific  complaint  comes
 to  us,  we  sit  with  the  State  Govern-
 ment  and  try  to  evolve  a  formula,
 otherwise  normally  we  do  not.

 As  far  as  transmission  losses  are
 concerned,  I  entirely  agree  with  the
 hon.  Member  and  we  are  not  happy
 with  the  prevailing  situation,  but  if
 we  can  have  the  400  KV  national
 grids,  of  which  we  are  thinking,  I  can
 assure  the  hon.  Members  that  the
 transmission  losses  would  be  limited.

 SHRI  ZAINUL  BASHER  (Ghazipur):
 I  have  gone  through  the  statement  of
 the  hon,  Minister  and  there  is  12  doubt
 about  it  that  the  situation  has  const-
 derably  improved.  But  so  far  ऑ  the
 agricultural  sector  is  concerned,  satis-
 factory  results  are  not  coming  out.  The
 hon.  Minister  has  given  proper  direc-
 tions  for  the  increase  in  power  gene-
 ration  and  he  has  also  chalked  out
 eertain  good  programmes  and  sche-
 mes  for  the  increase  of  power  gene-
 ration  in  the  near  future.  But  the
 situation  as  at  present  in  most  of  the
 States  is  very  alarming.  Particular-
 ly,  a  mention  was  made  about  Har-
 yana.  I  come  from  Uttar  Pradesh.
 The  situation  is  very  grave  there.
 The  electricity  authorities  and  the
 hon.  Minister  of  State  has  hold  us
 that  six  hours  electricity  is  given
 almost  in  every  State.  But  the

 fact  is  not  this,  Sir.  Hardly  two  to
 three  hours  of  electricity  is  given  in
 Uttar  Pradesh.  In  Bihar,  Rajasthan,
 Harayana  also  two  to  three  hours  of
 electricity  is  given  and  that  too  dur-
 ing  the  night.  In  this  colq  season,  you
 can  imagine  the  farmers  coming  out
 during  the  night  in  the  darkness.  What
 will  they  do?

 Rajasthan  State  is  under  the  grip  of
 a  famine.  ।  -  told  that  only  50  per
 cent  of  the  electricity  is  being  provided
 in  Rajasthan,  Their  normal  consump-
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 tion  is  160  lakh  megawatts,  ‘but  now

 they  have  beet  provided  only  है?  lakh
 megawatt  electricity.

 AN  HON.  MEMBER:  Not  lakh.

 SHRI  ZAINUL  BASHER:  6°  lukh
 units  per  day,  when  they  need  160.
 Only  50  per  cent  of  Rajasthan'’s  nor-
 mal  requirement  is  being  met  and  that
 State  is  under  the  grip  of  a  severe
 famine  about  which  थ  mention  has
 been  made  in  this  August  Ilouse.

 It  is  our  good  luck,  Sir,  that  due  to
 the  blessing  of  the  God  we  are  having
 good  crop.  But  there  are  certain  areas
 even  now  in  UP  Bihar  and  other
 States,  where  some  crops  are  in  dsan-
 ger  because  of  the  lack  of  irrigation.
 And  irrigation  is  not  possible  without
 power.  If  you  don’t  arrange  power
 now  within  this  week  to  the  farmers
 in  so  many  States,  there  is  a  danger
 that  20—25  per  cent  of  crop  wiil  be
 damaged.  We  are  saying  that  good
 crop  is  coming  out.  No  doubt  we  are
 having  a  very  good  crop  this  year.  But
 if  you  don’t  provide  electricity  within
 this  week—I  am  warning  the  Govern-
 ment  through  you—considerable  क
 mage  will  be  done.  And  Sir,  I  woulda
 like  to  know  what  action  the  Govern-
 ment  is  going  to  take?  J  have  heen
 told  by  the  Hon.  Minister  that  he  is
 convening  a  Conference  of  the  Chief
 Ministers  of  Northern  States,  Whe-
 there  he  is  going  to  instruct  them,  to
 request  them?  And  if  they  are  help-
 Jess.  then  that  will  he  do?  The  UP
 Chieg  Minister,  for  instance  will
 Plead  his  helplessness.  He  has  no
 electricity  to  give  the  farmers.  What
 the  Hon.  Minister  will  do  for  UP?  In
 the  same  way  Rajasthan  Chief  Minis-
 ter  will  plead  his  helplessness;
 Haryana  -  Chief  Minister  Will
 plead  his  helplessness.  Then
 what  the  Hon.  Minister  will  do  when
 the  States  are  unable  to  provide  elec-
 tricity?  What  the  Centre  will  do  and
 in  what  way.  they  are  going  to  help
 the  State  Governments?

 Another  point  Sir.  We  cannot  pro-
 fress  whether  it  is  in  the  agricultural
 sector  or  in  the  industrial  sector  with-
 ०  ‘sufficient  power.  Power  is  the

 crux  ४  our  development  and  it  has  to

 and  increase  -.
 in  elecrricity  -  -  :  _  ल
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 be  exploited  wherever  we  find  it,  But

 there  are  a  large  number  of  hydro-
 electric  projects  which  are  not  being
 exploited  because  of  the  inter-State
 disputes.  Dispute  regarding  the

 a sation  of  hydro-power.

 13.00  brs.
 MR.  DEPUTY-SPEAKER:  Power

 will  give  intoxication  also.

 SHRI  ZAINUL  BASHER:  There  is
 inter-State  rivalry  for  the  exploitation
 of  hydro-potential  What  immediate
 action  are  the  hon.  Minister  and  the
 Government  going  to  take  in  this
 matter,  ie.  to  settle  the  differences,  if
 any;  and  what  are  the  other  steps
 which  they  are  going  to  take?

 Our  coal  stock  is  concentrated  in
 certain  parts  of  the  country.  There  is
 difficulty  in  the  transportation  of  coal
 to  different  power  stations  located  far
 away  in  the  South,  West,  North  and
 East.  And  the  coal  contains  more  of
 ash  percentage  in  our  country.  Along
 with  coal,  power,  we  have  to  transport
 ash  also  to  other  countries.  It  is  not
 economical.  It  is  advisable,  ०  the
 Rajadhyaksha  Committee  has  also  re-
 commended,  that  power  stations,  at
 least  thermal  power  stations,  ure  locat-
 ed  at  pit-heads  where  coal  is  found.
 Power  can  more  easily  be  transported,
 than  coal.  And  it  is  cheaper.  ।  झ
 be  possible  only  if  power  generation
 is  taken  away  from  the  States;  and  the
 Central  Government  deals.  with  it.
 What  action  is  Government  going  to
 take  in  this  matter?  Are  they  con-
 templating  to  take  at  least  the  gene
 ration  part  of  power,  in  Centre's
 hands?

 What  action  is  Government  going  १0
 take,  as  I  have  already  said,  to  give
 power  to  Rajasthan,  Haryana  end  U.P.
 ~—-when  the  Chief  Ministers  plead  help-
 lessness  and  say  that  they  cannot  do  it.

 One  more  question,  about  the  Sin
 grauli  power  station  belonging  to  the
 NTPC.  Has  it  been  started  or  not?  How
 much  power  from  the  NTPC’s  Singrau-
 li  power  station  is  being  supplied  to
 Uttar  Pradesh?

 ऑा  A.  छ.  A.  9  ऋ
 CHAUDHURI:  80  far  as  Rajasthan  -
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 concerned,  when  RAP  is  okay,  the

 shortage,  is  13.9  per  cent,  And  when
 RAP  is  not  okay,  the  shortfall  15
 much  more  because  there  18  no  supply
 there.  Actually,  that  creates  a  lot  of
 difficulties  for  us,  and  also  fur  Rajas-
 than,  With  regard  to  UP,  the  present
 shortfall  is  21,9  per  cent.  It  was  some-
 thing  like  46,2  per  cent  in  1979.  Now
 things  have  improved,  But  they  have
 not  improved  as  they  should  have.
 for  this,  we  are  going  to  discuss  this
 matter  tomorrow.

 With  regard  to  the  Central  direc-

 tive,  if  any  State  does  not  listen  to
 our  directive,  I  can  assure  you  that  I
 will  stop  their  rural  electrification.  1
 will  not  give  them,

 HON,  MEMBER:  Who  will  suffer
 then?  Only  people  and  farmers,

 MR,  DEPUTY-SPEAKER:  Now
 Motion  for  Election  to  Committee.

 SHRI  ZAINUL  BASHER:  Sir,  the
 Minister  has  not  given  a  reply,

 MR.  DEPUTY  SPEAKER;  Now  item
 11

 13.04  hrs,
 ELECTION  TO  COMMITTEE

 COIR  BOARD

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HOME  AFFAIRS  AND
 IN  THE  DEPARTMENT  OF  PAR-
 LIAMENTARY  AFFAIRS  (SHRI  ?.
 VENKATASUBBAIAH):  On  pehalf
 of  Shri  Charanjit  Chanana,  1  beg  to
 move:

 “What  in  pursuance  of  sub-rule
 (1)  (०)  of  rule  4  of  the  Qoir  In-
 dustry  Rules,  1954,  the  members  of
 the  House  do  proceed  to  elect  in
 such  manner  as  the  Speaker  may
 direct,  two  members  from  among
 themselves  to  serve  as  members  of
 the’  Coir  Board  for  a  term  to  be
 specified  by  the  Central  Govern-
 ment.”
 MR.  DEPUTY-SPEAKER:  The

 question  is:
 “That  in  pursuance  of  sub-rule

 (1)  -  of  rule  4-of  the  Coir  In-

 on  ta  Comm:  MARCHA,  पाहा...  Mattere  wader
 - .

 MAL  _itettert ्य,  -
 dustry  Rules,  1954,  the  members  ४
 this  House  do  proceed  to  elect,  म .
 such  manner  as  the  Speaker  may
 direct,  two  members  from  among:  -
 themselves  to  serve  as  members  of
 the  Coir  Board  for  a  term  to  be
 specified  by  the  Central  Govern—
 ment.?.

 The  motion  was  adopted.

 -

 13.06  hrs
 MATTERS  UNDER  RULE  377

 (i)  ACCUMULATION  OF  WATER  ।
 VILLAGES  म  SuraAtTcarn  Trust,
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